FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of
India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
MAGPPIE GLOBAL HOUSEWARE PRIVATE LIMITED
RELEVANT PARTICULARS

.|PARTICULARS DETAILS

. |Name of Corporate Debtor Magppie Global Houseware Private Limited
. |Date of incorporation of Corporate |16/11/2015

Debtor
. |Authority under which corporate  |RoC-Delhi
debtor is incorporated / registered
. |Corporate Identity No. / Limited U74140DL2015PTC287416
Liability Identification No. of
Corporate Debtor

. |Address of the registered office Khasra No 324, Block — J, Sarup Nagar, North
and principal office (if any) of East, Delhi - 110042

corporate debtor
. | Date of closure of Insolvency 23.07.2025 (order uploaded on 26.07.2025)
Resolution Process
. |Liquidation commencement date of |23.07.2025 (order uploaded on 26.07.2025)
Corporate Debtor
. |Name and registration number of |Madan Mohan Dhupar

the insolvency professional acting |IBBI/IPA-002/IP-N00860/2019-2020/12768
as liquidator
. |Address and E-mail of the Address: Flat No 301, Gracious Tower, S PR
liquidator, as registered with the Imperial Estate, Sector 82, Faridabad,

Board Haryana-121004;

Email Id: dhuparmm@gmail.com;

.|Address and e-mail to be used for |Address: 8/28, 3 Floor, WEA, Abdul Aziz
correspondence with the liquidator |Road, Karol Bagh, New Delhi - 110005

Email Id: cirp.mghpl@gmail.com

11.| Last date for submission of claims |25.08.2025

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court - Il) has
ordered the commencement of liquidation of the Magppie Global Houseware Private Limited on
23.07.2025 (copy of order uploaded on 26.07.2025).

The stakeholders of Magppie Global Houseware Private Limited are hereby called upon to
submit their claims with proof on or before 25.08.2025, to the liquidator at the address mentioned
againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proofin person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

Sd/-

Madan Mohan Dhupar

Liquidator of Magppie Global Houseware Private Limited

Date: 29.07.2025 IBBI/IPA-002/IP-N00860/2019-2020/12768
Place: New Delhi AFA Valid Upto 31.12.2025
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CAPRI GLOBAL HOUSING FINANCE LIMITED

' WI GL{.BAL Registered & Corporate Office: 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg,
HOUSIMG FINAMCE LIMITED Lower Parel, Mumbai- 400013 , Circle Office :- 9B, 2nd Floor, Pusa Road, New Delhi-110060

APPENDIX IV POSSESSION NOTICE (for immovable property)

Whereas, the undersigned being the Authorized Officer of Capri Global Housing Finance Limited (CGHFL) under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of
powers conferred under section13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand
Notice(s) issued by the Authorised Officer of the company to the Borrower(s) / Guarantor(s) mentioned herein below to
repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice. The borrower having
failed to repay the amount, notice is hereby given to the Borrower (s) / Guarantor(s) and the public in general that the
undersigned has taken possession of the property described herein below in exercise of powers conferred on him under
Sub-Section (4) of the Section 13 of the said Act read with Rule 8 of the Security Interest Enforcement rules, 2002. The
borrower's attention is invited to provisions of sub —section (8) of section 13 of the Act, in respect of time available, to
redeemthe secured assets. The borrower in particular and the public in general are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of CGHFL for an amount as mentioned herein
under with interest thereon.

S.| Name of the Borrower(s) / Description of Secured Asset Demand Notice], Date of
N. Guarantor(s) (Immovable Property) Date & Amount| Possession
1. (Loan Account No. All That Piece and Parcel of property havingland | 08-05-2025 | 25-07-2025

LNHL30455LX300010185 (0OIld) and building being Residential House No. 74/1, Rs.

51200000979996 (New) having an area of 130.50 Sq. Yds. i.e., 109.12 Sq. | 60,79,275/-
LNHE30455LX300010186 (Old) mts,, part of Khasra No. 4004, Mohalla Kareem Nagar, Hapur Road, Meerut City,
53000000993507 (New) Tehsil & District Meerut, Uttar Pradesh - 250002, Bounded As Follows: East:

of our Meerut Branch) House of Akhtar, West: Rasta 20 Ft. Wide, North: House of Naeem Malik, South:
Mr. Sameer (Borrower) .
Rasta 20 Ft. Wide

Mrs.Aysha,Mr.Saleem Ansari
Alias Saleem Ahamad,Mr.Shavej (Co-Borrower)

Place : Meerut Date : 29-July-2025 Sd/- (Authorised Officer) For Capri Global Housing Finance Limited (CGHFL)

FEDBANK FINANCIAL SERVICES LIMITED S
Registered Office: Unit No. 1101, 11" Floor, Cignus, Plot No. 71 A, Powai, Paspoli, Mumbai — 400087

PUBLIC NOTICE FOR AUCTION CUM SALE OF IMMOVABLE PROPERTY

E — Auction Sale Notice for Sale of Immovable Asset/s under Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with provision to Rule 8(6) & 9(1) of the Security Interest (Enforcement) Rules, 2002

30 Days’ Notice is hereby given to the Public in general and in particular to the Borrowers/Co — Borrowers/Guarantors that the below
described immovable property mortgaged/charged to the Secured Creditor, Fedbank Financial Services Limited, the possession of which
has been taken by the Authorised Officer of Fedbank Financial Services Limited, Secured Creditor, will be sold / auctioned on “As is where
is”, “As is what is” and “wherever there is” on 08/09/2025 from 10 am to 10.30 am, for recovery of total amount of Rs. 1,03,15,851/-
(Rupees One Crore Three Lakhs Fifteen Thousand Eight Hundred Fifty One Only) i.e. Rs. 2,34,533/- in LAN FEDDLHLAP0521697 & Rs.
1,00,81,318/- in LAN FEDDLHLAP0518308 as on 28/07/2025 with interest and expenses thereon from 29/07/2025 due to Fedbank
Financial Services Limited, Secured Creditor from (1) M/S GR CONSTRUCTION (BORROWER) THROUGH ITS PROPRITOR MR. GAURAV
GUPTA, (2) MR. GAURAV GUPTA (CO-BORROWER) S/O MR. NARESH KUMAR GUPTA; (3) MRS. NEHA GUPTA (CO-BORROWER) W/O
MR. GAURAV GUPTA.

LAST DATE, TIME AND VENUE FOR SUBMISSION OF BIDS WITH SEALED OFFER/ TENDER WITH EMD Till 06th September, 2025
latest by 05:00 P.M. at — Fedbank Financial Services Limited, 2nd Floor, A/8, AMC No. 63, Opp. Kirti Nagar Metro Station, Rama
Road, Delhi - 110015 | BID INCREMENTAL AMOUNT Rs. 50,000/- (Rupees Fifty Thousand Only) | INSPECTION OF PROPERTIES
03rd September, 2025 Before 5 PM

LAST DATE FOR PAYMENT OF 25% OF ACCEPTED HIGHEST BID FOR CONFIRMED SUCCESSFUL BIDDER(INCLUSIVE OF EMD)
The payment should be made latest by next working day from the date of bid confirmation
LAST DATE FOR PAYMENT OF BALANCE 75% OF HIGHEST BID Within 15 days from the date of bid Confirmation

RESERVE PRICE (IN RS.) Rs. 1,15,00,000/- (Rupees One Crore Fifteen Lakhs Only) EARNEST MONEY DEPOSIT (IN RS.) THROUGH DD/
PO/RTGS IN FAVOR OF ‘FEDBANK FINANCIAL SERVICES LIMITED’ Rs. 11,50,000/- (Rupees Eleven Lakhs Fifty Thousand Only)

DESCRIPTION OF THE IMMOVABLE PROPERTY Built Up Property Bearing No. 18 (New No. - RZ-18), Land Measuring Area 71 Sq. Yds. i.e.,
59.36 Sqg. Mts., out of Khasra No. 14/1, Situated in the Revenue Estate of village Dabri, Delhi State Delhi, area abadi known as Colony Jai
Lal Block, Raghu Nagar, Dabri New Delhi.

For detailed terms and conditions of the sale, please refer to the link provided in Fedbank Financial Services Limited (FEDFINA) Secured
Creditor’s website i.e. www.fedfina.com & Link https://www.fedfina.com/public-notice-for-auction-cum-sale/ under Auction For any

enquiry, information, support, procedure and training kindly coordinate with Authorised Officer of Fedbank Financial Services Limited is
/ are Mr. Hemant Kumar Pandey — 8707752796, Email Id- hemant.pandey@fedfina.com .

Date: 29/07/2025
Place: Delhi

Sd/- (Authorised Officer)
Fedbank Financial Services Limited

KANORIA ENERGY & INFRASTRUCTURE LIMITED
(Fomnedy knoan a5 & INFRASTRUCTURE LIMITED)
Regd. Office : Hamirgarh-311 025, Distt. Bhilwara, Fajasthan
Website : wiww ainfrastruchse. com, Email @ caif2kanaria.ong,
CIN ; L2H13TRMBE0PLCO0A0TT, Phone © 01482-286102, FAX : 01482 ZB6T04

NOTICE OF THE BOARD MEETING

Purzuant to Reguolation 2% of the SEBI (Listing Obligatons and Disclosure Regquiremants)

Regulations, 2015, Notice is hereby given thal a mesting of the Board of Directors of the

Company will be held on Tuesday, 05" Avgust. 2025, a1 3.00 pm. at the Corparate Office of

ihe Company, atA-O4, Green Park Main, New Delni - 110016 by inter-alia consider and approve
Un-Audited Financial Resulls of the Company for the quarterended 307 June, 2025,

For; KANORIA ENERGY & INFRASTRUCTURE LIMITED

iFarnedy known 25 A INFRASTRUCTURE LIMITED)

Sdi-

Huldeap Haw

Dirgciar
DiM: 07RBZ2N

Place ; Bhitwara
Diate: 26.07. 025

HINDUJA HOUSING FINANCE LIMITED e
Registered office al 27-A, Develaped Indusirial Estale, Guindy, pmenin

Chennai - 600 032, Tamil Nadu. E-mail : auction@hindujahousingfinance.com™
FREM LATA 826712978 & ARUN MOHAN SHARMA - 6500858999

Demand Hotice under Seclion 13]2] of the Securilizalion and Recorstruction of Financial Assets and
Enfarcement af Security Inenesd Acl, 2002 Whersas, the undersigred being e Aulbaized Oflicer al
Hinduja Houging Finance Limibed (HHFL) under e Securitieation nd Reconstiucion of Financal AsSels
ardl Enlorcerment of Secuily intenest Act 2002 and i axescise of pawers condermed undes seciion 13412) read
with Rubke 3 of lhe Security Inbérest (Erdarcamsl) Rules 2002, Dermand Nofoe(s) issuod by the Authorzed

Oificer of i compamy 1o b Bofrowents) | Guaranton's) mentoned hamin below & régay B amount
rnerned in fhe notbce within 60 days nom the date of recspd of the said notice. The Barmower hasing Failed
B iy thee armount, nofce i hereby ganen lodhe Barows( )/ Guamrtar(s] andthi pullic inganecal tat the
undersignadhis bodn posteston of (e proparty described handin below ineercise of poesrs caonfésrid an
it under Sub-Secan 4] of the Sechion 13 of the sadl Act read with Bale 8 ol e Secority Inbersst
Enloncerment rules, 2002 The borrower's stention is invied b provisions al sub-section (8) of secton 130l
Bt Act in rospect of timé avalabae, 1o nodecm e secumad assels. The borrawer in pacticular and thi public in
ener e b by cautioned ral b dealwith e praperty and any dealngs wilh e peoperly il be sibject
B chuaepps af HHFL fer an amaung a5 menticnsd bherein underwith indsras! ensan.
LAN [ Borrowars) /Co-Borrawer(s) / Guaranior|s) / Address

DL/MNR/PLEH/AD00000207, 1. Mr. Krishan Pal 2. Mr. Chanchal e STIR AT
Valshal Enclawe Gali Mo 2 Gowindpurl Ghazeabad, Neayar By Bamba Patarl, DEEETTSELETR
Matrg, Modinagar, Utiar Pradash, India- 201204 | NPADate: 05,11.2024 | SRR ra S
1| Description O Property; Khasra mumber 190 per khasra number 45007 me, GBI ELETE
Gram kadrabad povindpuri pragana Jalatabad Labksi| Modinagar ghaziabad,

Seema Sharma, North: Land of Rallway, South : Entry/18 Feel Wide Gall

OL/BPR/ASHO/ADDODDO1AZ. 1. Mr. Mariom Mariom 2. Mrs. Sukanl Sukanl iR R g
Ehopendemuri Chunna Bhatf, Madinagar, Metro, UttarPradesh, India- 201204 | NPA ISETIL TN
3 Date: 05.12.2024 | Descrigtion Of Property: House bearing Nagar Palika No. 1466
Colony Known as Bupendrapuri, arising from Khasra Mo. 38 7man in Modi Naga. Pargana Jalalabad,
Tehsil Modinagar Dist, Ghaziabad anea Measuring 156 54, yds. La, 13043 3q. Mts. Boundaries: East:
House Digger, West: House of Harifan, North : Road 12 Feet Wide, South: House ol Kumhar

OL/MNR/VSER/ADDODDO0TE. 1. Mr. ABHISHEK singh 2, Mr. Sarita singh. I & A
An-4171 Jai Durga Devi Apprament Samar Pally Krishna Fur Bs. Bagui Hali |- PR iR
3 kolkata-FO0102 | NPA Date; 05.12.2024 | Description OFf Property:
Freehold Residential UniiNo-D-902, on 9th Floor of lower No-D admeasuringarea 1011
Sg. F & Carpet area, 547110 5g. # in the praject “5PLS AAWASIYA YILUNA® (Griha Awas)
Situated atGovind PuramExtensioninjalNigamRoadNH-24, Tehsil & Dist. Ghaziabad L. P,

DL/NCU/GHALYADD00D0GS0. 1. Me. Shushil Kumar Premi 2. Mr. Anita Devi. Hono. gl p BT L)
358 Gali MNo.9 Ghukna More Ghaziabad Up 201007 | NPA Dale: 05.12.2024 | B-PRrel v xia
4 | Description Of Property: Freshold Residential Plof area measuring 82 Sg. Yards, Pan
olkhasraNo. 558, Situated alviltage Dhukna, Pargana Loai, Tehsil & Distict. Ghaziabad -U.P 207001
Boundarias; East; Housa odbajram, West: Houseofrajin, Norh: Houseof shishodsa, Soith: Road 104t Wida

The Borrowen's | Guarantar's in partcular &nd the pubs ingeneral is hereby caioned nat io deal
with the proparty and any deafings will the praparty will be subjact o the chargs of the Hinduja
Housirg Fnance Lemited, lor an above-menlionsd dercanded ansaunt and further mberest hemon.

ce: Ghariabad Date : 29 0720

S07- Amthorised Oficer- SENG FERAMCE LI 1]

PIRAMAL FINANGE LTD.

l@ Pil‘ﬂ ITIEI' {Formerly Known as Piramal Capital and Housing Finance Corporation Ltd.)
Finance CIN: L65910MH1984PLCO32630

Hﬁglﬂmd Offece: Uil Noc-B01 Bln Floer Picamal Amill Buld ], Piramal Fu__;msl',-m Lamperald Pack, Kamar Jinclion, ':'_."l;_||,: Fifg Slalion, LBES 'I.I:trg Kl
(West), Mumba=400070 =T +31 22 3802 £000. Branch Office: Unit o, 01 & U8, Ground Flear, GD-TL Nosth Ex Tower Plat Mo, A3, Metaj Subhash Fiaos,;
e Delhl = 110034 & Plat M-8, Block-A énd Floor, Saclor 2, Molda = 201301

gl SION NOTICE For kmmovale Progerty as per Rule 8{1) of the Security Interest (Enforcement) Rules, 2002 and Appendiy- IV

Whahaas, B undarsigned berg e Authormd O ol Piramal Finance Lb, (Farerhy Brown as Prramal Capitatand Housing Firancs Coparation Lid)
undher tha Securitisalion and Recansinechion of Financial Assets and Erforcemant of Secunty Inbaras] Acl 2002 and in axercze of powars condamed undar
saclion 13(12] read with Rula 3 of the Sacurity Inbarast [Enfoncement) Ruias 20032, Demand Malicais) issued by tha Sutharesad Officer of fhe company to the
Borrowar(s) { Guaranior(z) menticrad harain below to repay the emcant mentioned in $he nolica within 60 cays Soem e dabe of receipt of the said nolica. The
porrowar having failad to repey tha smount, nalice is hereby given to.$he Borower(s} | Guarantar(s) and the pablic in general that the undarsigned hes takan
Ppossession of tha praperty described hanam belowinexercise of powers conferrad an him under Sub-Section (4} af e Section 13 of the zaid Act read with Rule
f aof the Secunty Intereat Endarcamant rles, 2002 The borower's abiantion i syvitad bo prorestons of sub —sechon (/) of section 13 of e s, inrespectof fme
aviallabie, o recesm the secured asses. The bormower in particular and the publk: in gereral are hereby cautioned nod to deal with the propertyand any dealings
il e oty wdl] Be gubject o the charge of Pramal Finance Lid, (Foemey Bnown s Pirama Capital and Houwsog Flrance Corperation Lig) far aoamednt
a5 mirtianed hinein uncher wen infere s Beneon

Sr. Name of the Borrower(s) | Description of Secured Asset Demand Motice Date Date of
Mo, Guarantor(s) (Immovable Property) and Amount Possagss

1 [iLogn Code Na 32000000910, (Branch -] &8 the Part & Parcel of Proparny—  Plat Ko-87 Bhasra No- | 25-Feh-2023 far Rs. 1856, 720/ 28073025
Saharanpur}, Abhishek Gaergl3d8m Shawam Nagar- Cokinynear Hafuman Mandir|(Exghtean Lekhs Fifty Sac Thousand) | Symielich
{Banrsiwer), Sunila Rani (Co-Borrawar) 253':’?;?‘“”'“ Saharanpur Saharanpar Unar Pradesh - |Seven Murdired and Twenly Only)

LR

]

{Loan Code Mo HLSAODDSIEBE]| AN the Pad & Parcel of Property - Panl of Piot Mo 166, |28-May-2024 for Rs. 16,26 815/ 2072028
iBranch - Haridwar) fnkur Kumar| Bhasea ho 6, B Tinpall Erciave Dadupur Govindour | [Sabeen Lakhs Twenty Siv Thowsand] | Symbelich
sBorrowar], Guddl (Co-Borrower)| Pargana Roorkee, Tehsil Haridwar, Harkdwar, Uttar|[Sis Hurdred and Fifteen Cnly)
Metrapa Pradesh-240402

FORM B
PUBLIC ANNOUNCEMENT

SMFG India Home Finance Co. Ltd.

Corporate Off. : 503 & 504, 5™ Floor, G-Block, Insipre BKC, BKC Main Road, Bandra Kurla Complex, Bandra (E), Mumbai - 400051,
Regd. Off. : Commerzone IT Park, Tower B, 1st Floor, No. 111, Mount Poonamallee Road, Porur, Chennai - 600116, TN

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-AUCTION SALE NOTICE OF 30 DAYS FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH
PROVISION TO RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.

Notice is hereby given to the Public in General and in particular to the Borrower(s) and Guarantor(s) that the below listed immovable
properties (“Secured Assets”) mortgaged / charged to the Secured Creditor, the Possession of which has been taken by the Authorised
Officer of SMFG India Home Finance Co. Ltd. (hereinafter referred to as SMHFC) (“Secured Creditor”), will be sold on “As is where
is”, “As is what is” and “Whatever there is” on the date and time mentioned herein below, for recovery of the dues mentioned herein
below and further interest and other expenses thereon till date of realization, due to SMHFC Secured Creditor from the Borrower(s) and
Guarantor(s) mentioned herein below.

S| Name of the Reserve Price :| Date & Date of
No. Borrower(s) Description of the Properties Earnest Money| Time of EMD
‘| /Guarantor(s) LAN Deposit : E-Auction |Submission
Ié? 1" 5’;3&;1 580262 House Measuring 06.50 Marla, l.e. 195 Sq. Yards., Comprised Rs. 04.09.2025
1 11. Rasul Deen In Khewat/Khatoni No. 50/99 Khasra No 5//6/1/2 (0-13) Being| 20,80,000/- | at11.00 03.00.2025
S-/o Mohd Har’lif 1/2 Shaee l.e. 06.50 Marla Situated At Mouja Rajpur H.B. No AM to R
2. F.luksar' 235 Tehsil Bilaspur Distt Yamuna Nagar. Rs. 2,08,000/- | 01.00 PM

Details terms and conditions of the sale are as below and the details are also provided in our/secured creditor's website at
the following link website address (https:/BidDeal.in and https://www.grihashakti.com/pdf/E-Auction.pdf) The
Intending Bidders can also contact : Ashish Kaushal, on his Mob. No. 8527134222, E-mail : Ashish.Kaushal@
grihashakti.com, Naveen Kumar Tomar, on his Mob. No. 7042853583, E-mail : Naveen.Tomar@grihashakti.com, and
Mr. Niloy Dey, on his Mob. 9920697801, E-mail : Niloy.Dey @grihashakti.com Sd

Place : Yamuna Nagar, Haryana Authorized Officer,
Date : 28.07.2025 SMFG INDIA HOME FINANCE CO. LTD.

SindiaShelter INDIA SHELTER FINANCE CORPORATION LTD.
=——Home Loans Regd: Offlee:- Plot-15,6th Floor, Sec-44, Institutional &Area, Gurugram, Haryvana-122002

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred to as “the Act”) read with Rule B{6) &
Rule 9(1) of the Securlty Interest (Enforcement) Rules, 2002 [hereinafter referred to as “the Rules”).

Motice is heraby given to the public in general and in paricular 1o the Bormowar(s), Co Borrower(s] and Guarantors) or
their legal heirls) or representativels) that the below described immovable property(s) mortgaged/charged to India
Shelter Finance Corporation Limited (hersinafter refermad to the Secured Craditor), the possession of which has been
taken by the Authorized Officer of the Secured Creditor having its Registered Office at - Bth Floor, Plot Mo 15, Institutional
Areq, Sector 4 Gurugram Haryana -1.22002, will be sold on "As is Where is”, "As is What is” and "Whatever there is” basis
an tha datas mentioned balow for realization of tha amount due to he Secured Credilor from the borrowers, ¢o borrawars
and guarantors, The sale willbe done by the Authorized Officer at the place mentioned below

Loan Account Number/ Demand Notice Descriotion of the Date and T Rosarve
Borrower(s) (Co- and Amount Sorited Assot
Borrower (s)Guarantor(s)
LAIVLLONSDDOD0S5DT 11-04-2025 and | Al That Piece and Parcel| Physical Possession (Hs. 12,371,000/
T6B4 & Rs. 1357881.14/- |of Properly Bearing Patia | 03.07.2025 IRupees
HLIMCHLONSDO0O0O0S07T (Rupees Thifeen |Mo. 42, Village - Devpura Total Outstanding Twelve Lakh
GOGE [ AP-10185464 & Lakh Fifty Seven |G.P — Tonkarvad, PS I Rs 1357881141~ Thirly One
AP-10139060, Thousand Eight | Hurda, Distt, Bhilwara, Raj | {Hupe:as T11|:lue'|n Lakh Thousand
Mr. Mrs. Kavita Hundred Eighty Ome| 311030, Botndary: Narth — | Fifty Seven Thousand Dl
Sisodiya & Mrimrs and Fourteen Paise}| Common Koad, South =| Eight Hundrad Eighty Earnest
Shurveer Singh DLIE AS ON Marayan Singh / Manohar | Gife and Fa:rur‘lnert Money
Sisodiya 10.04 2025 Singh, Eaﬁl_— Dhan Singh g aise) as of 10.04.2025 Deposit (EMD})
Bid Increase Manohar Singh, West —| with further interest & 1,23,100/-
Amiount Road & Own Property. charges until payment (One Lakh
10000/ af Full, Twenty Three

Thousand Ona
Hundred cniy)
Hs. 15.10,008/

HL31CHLONSO0000506 | 11-04-2025 And | All Fisce and Parcel of| Physical Possession

9324 & Rs. 1672695.84/= |Aarajl Mo 7231 Plot N-:llg D2.07.2025 (Rupees
LAZIVLLONS00000507 (Rupees Sixteen | 101, Gram Malola, Patwar [~ Total Dutstanding Fiftaen Lakh
ATE0 / AP-10163993 & Lakh Sevanty Two [Malola, Tehsil & Distt} Rs. 1672605.84/- Ten Thousand
AP-10166046. Thousand Six Bhilwara Rajasthan| mup;% Sictear Lakh Qnly)
MR/ MRS, Manju Hundred Minety Five) 311007, Tolal Area BO0 | Earnest

| Seventy Two Thousand

Meena & MR./IMRS. 3q.Fi. Boundary: East-| ik Himidrad Ninaty Five Money

and Eighty Four

(Regulation 12 of the Insolvency and Bankruptcy Board of Ram Prasad Paise) DUE AS ON (Other Aaraji, West-|7 oo e Paisa) Deposit (EMD)
India (Liquidation Process) Regulations, 2016) 10.04.2025  |Bhukhand No. B-100, | T F80d o Sold = erenr
FOR THE ATTENTION OF THE STAKEHOLDERS OF Bidincrease | o Glner Aerail. SOUlF | furiher interest & (One Lakh
MAGPPIE GLOBAL HOUSEWARE PRIVATE LIMITED Jico ' charges lrll'lF1'|”ITvH':-'"'|E=”1 _I'_:r':::;fa’:_l%
RELEVANT PARTICULARS ’ | o oniy)
& [PARTICULARS DETAILS CHL100000483 |/ AP- 11-04-2025 And | All Pisce and Parcel of | Symbolic Possession | Rs. 940,000/
1. |Name of Comporate Deblor Magpple Global Houseware Private Limited 0523767 Rs. 544879/- | Residencial Property Patta | 04.07.2025 (Rupees Nine
2. |Date of incomporation of Corporate | 16/91/2015 Mr./ Mrs. Prem Devi, (Rupeas Five Lakh |No. 39, Size 2025 Sq. FT.. [ Total Outstanding Lakh Fourly
Dhehiar Mr.J Mrs. Shayam Lal Farty Four sitlualed. al Keeralpura | Rs. 544879/ (Rupees Thousand
3. [Authanty under which corporate |RoC-Delhi Keer, Mr./ Mrs. Hat_an Thousand Eight Grar_“ F'ann:_hn',rm _Danba | Five Lakh Forly Four Only)
debinr s o { veniiatsrad Keer & Mr./ Mrs. Kishan Humdred Sevenly | Tehsill & Distt. Bhilwara, Thousand Eight Earnest
e T e Lal Keer, Mr./ Mrs. Fapu | Nine Only) DUE AS | Boundary: East - Propedy | Hundred 5 Ig Ni Money
4. |Comorate dentily No. | Limited  [UT4140DL2015PTC267416 Lal {Guarantor) ON 10.04.2025 |of Sh- Radhey Shyam, | -ororec Seventy MNe |beposit (EMD)
Liability Mentification No. of Bidincrease | West- Praperty of Sh-| Cinly) as of 10.04.2025 -
; : with furihier interest & 84.000/-
Corporate Debtor Amount Badri Das. North: Raod. | 4 o0e il paymant | (Ninety Four
5. |Address of the registered ofice  |Khasra No 324, Block - J, Sarup Nagar, North 1 0000- South- Properly of Sh.| of Full. Thausand
and princigal office {if any) of East. Dalhi - 110042 Pyar Chandra , only)
corporate debtor Date and Time of Inspection of the property EMD Deposition Last Date Date and Time of Auction
6. |Date of cosure of Insohvency 23.07.2025 (order uploadad on 26,07, 20285) 27-08-2025 28-08-2025 29-08-2025
Resolution Process (Ingpection Time 10:00 AM to 05:00 PM) (Buction Time 10:00 AM to 5:00 PM)

7. |Liguidation commencement aate of [23.07.2025 (order uploaded on 26.07.2025)
Corparala Deblor

8. |Mame and registration number of
the ingolvency professional - acting
as liguidaior

9, |Address and E-maé of the
liquidator, as registersd with the
Board

Madan Maohan Dhupar
IBBIIPA-DDZP-NODEEI2019-20201 2768

Address; Fiat No 301, Gracious Tower, S PR
Imperial Eslate, Sector 82, Faridabad,
Haryana-12 1004

Email Id: dhwparmmi@gmail.com;

Address; 8128, 39 Flaor, WEA, Abdul Aziz
Road, Karal Bagh, New Delni - 110

L Emall Id: cirp.mghpéigmail.com

11.{Lagi date for submission of claimz | 25.08.2025

10, | Address-and e-maf b be uzed for
comaspondancs with the ligustalor

3 [iLoan Code Mo HLSADDDIEIOSTUY | AL The Part & Parcel Of Property - 00Piot Ma41, Khasra [03/Jan/2024 for Rs, 12 55505 /- S TTIHIEE
iBranch - Sgharanpur),  Ahd Sherma| Mo 256 Min, \illags Pargaara Barun , Pargana, Tehsil And |{Teslve Lakhs Fidly Five Thousand { Symielic)
{Bamower) Distt. Sahargnpuer Yilage Parpoora Barun . Pangana, | Five Humdned and Kine Cnly] : /
Tehsil And Dhsll, Sakafanpur Dar Aback Madan Endase
Codany 247N

4 [iLoan Coda Mo Iﬁiﬁﬂﬁl}ﬁfﬂ} (Branck-{ M S Parf & Panced of Progecy- Privade Pliot Mo-40, Khasea 20002027 for Bs. 15,858,070 (Fifeen] 25072028
Yamunanagar], —Deepak Kumar No-3ES, Ratt Compuler Janseva Kendra Madhu Vinar|Lakhs Exghty Five Thousand and| ; symbeiic)
iBorrpwer), Shobha Del [Co-Borower) | Colory Saharargur Seharanpur Litar Pradesh - MT004  [Seventy Dby ;

5 [{boan Code Mo - HLSAMHOE407].| A the Pat & Parcelof Proparty - Khata Mo, 2250, Khasra [ 18Mow2024 for Ba. 2928482 24| s5in7/m026
{Brench - Dehradun), Devendra Thapliyall Mo 1930, Min, Mouza Arcadiye Grani, Paragan|{Twenty Mine Lakhs Twenty Eight] i symsiolic)
i{Borower), Ella Thaplival (Co-Barnowar] | Pachwadoon, Majar Wali Road 0.5 P Chowk, Balawata, | Thousand Fowr Hurdrad and Eighty] ]
Tethsil ard District Dahradun 248007 Lisakhangd Tweand Twanly Four Paika)

B [{Loan Gode Mo, MODTET4D), (Branch -| A1 he Parl & Parcel of Propery - Khata Ne-103, Khasra | 23Ap02024 far Bs, 15,45, 786 (Fifeen| 24070025
Hasidwar),  Godray Kumar {Borower) | Mo-Z86 Mi, Siluated A Shyampur Moabad, Near Palral [Lakhs Filty Flyve Thoogand Sewen i Symisdic)
Rahala Okman (Co-Barower) Pump Shyampur, Pragana-Nazdabad, Tehsil&Dist - | Hundred and Eighty Six Oréy) Gy
Heridwar Uitarakhand 240408

| Place: New Dalhi

hotice i heraby givan that the National Campany Law Tribunal, New Delhi Beach (Court— 1) has
grderad the commencement of liquadation ¢f the Magppe: Global Housaware Private Limited on
2307 2025 [copy of ordes uploaded on 26.07.2325),
Tha stakeholdars of Magppie Global Houseware Private Limited are hersby cabed upon o
sisberud thair claims with proaof on or before 25,08 2025, 1o 1he liguidator al the adaress manlionsd
againstfem Mo 10,
The fnancial credilors: shalf-submit their claims with proof by elecironic means only. All othar
creditars may submit the claims with the proofin person, by past or by electanic means.
Submission affalse or misleading proaf of clsims shall altract penaltas
sdi-
Madan Mohan Dhupar
Liquidator of Magppie Global Houseware Private Limited
|BBINPA-00 21P-NO0BE0I2019-202011 2768
AFA Valid Upto 31.12.2025

Date: 20.07.2025

ik ki e ———— L —

7 |iLoan Cods Mo 26200000224}, (Branch -| A the Pari & Percel of Property - Khesra Mo 1738miNew [17/Mey/2021 for Rs. 13,28 527 2W073025
Yamunanagar], Mohd WakeellSamral Vikfam Colany Gagnashwar Saharanpur{{Thirlean Lakhs Twenly Eight| [ Symbolic)
(Barowes),  Fanda Wo  Mahd Wakeel| Saharanpor Uilar Prstdesh = 247001 Thousand Five Hundned and. Twanly
{Co-Bormower ) Seven Only}

B |iLoan Coda Mo 2BG00001544), (Branch -| A1 the Part & Parcel of Propety - Khata No-207, Kh [04Apr2022 for Rs. 15,56, 308 (Filtesn| 250072025
Harldwer),  Maushad Al {Borowes) | No 124/ Ka Part Gram-Landhors Pragana-Manglor|Lakhs Ninty Eight Thousand Three| | Symiolic)
Sullena'WoMaushad All |Co-Borower) | Roaries Handwear Uttaranchal - 24TESE Hundred antd Eighs Only) ;

§ [{Loan Code Mo  HLSADDOISEAF)[AX 1he Parl & Paecel of Property - Piol 19, Khasra no [ 250002024 far Rs, 16,358,059 {Sideen| o naomos
1Branch- Saharanpur), Om WVeer| 1538, Village Shefhpura Cuatdeem Paragana Sri|Lekhs Thiny Eight Thousand and Fifty t Evinbolich
{Beerower|. POCJA O |Ca-Bomoever)| Krishnapuram colomy, Saharanpur Utlar Pradesh 247001 [ Mina Ordy) ! Y
MAMGERAM

PR oL

10 |{Laan Code Mo, G8FI000E00E], (Branch| A the Parl & Pargel of Progerty - Khata No 566, Kasra [23/Mar/2022 Tor Bs, 18,14 16| BT 025
- Defwadun),  Pedam Pal (Borower) | Mo 384 Gha, Mawza Dhekreni, Pechwadun, Vikes Megar | [Eightean: Lakhs Foureen Thousand| | Symibelic)
Suraeta Davi (Co-Sarmoaer] Defradun Uttaranchal ;- 2480049 Ine Hundred and Sixty Foar Only)

11 [iLaan Code Mo, 08TO0005335), (Branch <| A1 the Pard & Parcel of Property = Khara bo<137 M{16/Sepl024 for Re. B58.273 [Eight| 250772028
Uehratun), Pradeep KumarBorower) | Mohalla, Ashok Negar, Dandlure, Pasgra & Tehsid, |Lakhs- Fifty Eight Thousand Two| [ Symabolich
Mohit  Kumar [Ca-Borrowear) Bhupal| Denradun Defiradin Uitaranchal - 248001 Hundred end Seventy Threa Oty
Singh Tyagi (Co-Sormower)

12 |iLoan Ciode Mo,  MO105378), (Branch -| Al tha Parl & Parcal of Propery - Kk Mo 370011, Min, |1TiAeg/2024 for Rs. 21,36 B06.42] 24mTa02s
Uenradun), Ram Singh (Borrower], LditfMouza Ralpur, Pargana Parwadoon, Dehradun){Twenly One Lakhs Thirly Sixl{ symbolic)
Shgh (Go-Barrower) Utkarakhand 245001 Thousand Nine Hundred and S and| ]
Farty Two Priga Only)

13 |iLoan Coda Mo MIL053TATL), (Branch -| &F the Par & Parcal of Property - Kh bo 370011, Min, [ 17/Aug/ 2024 for Rs. 527,565 (Five| 24072025
Dehraduni, Ram Singh [Borrcwar], . Ldill Mauza Raipur, Pargene Parwadoon. Dehradun|Lakhs Twenby SBevan Thousard Fivel | Symibolic)
sngh (Co-Bafrowe) Utkarakhamd 248001 Hundred and Sidly Five Onily]

14 tLoan Code Mo HLSADDODAEZI) | Akihe Par & Parcel of Property- Bheta Mo 0243, Khasra [08Mow2023 for Rs. 562,058 [Five| 230725
iBranch - Cebradun), Ramesh Mo 300 Stuated Al Mavza Ehadapachsa Pargana |Lashs Siaty Tws Thowesand ard Filty| [ Symbolic)
THOTTRNET ), Fi!r‘:ull.".'ll:il,‘:--l:'ll.]nr“ml,‘:f] FPachavadaon TeEhsll - '-'Ikﬂﬁﬁi'rgﬂl st Dehsadun F_igr‘-‘.l:ui'”
Utarakhand 2451985

KH no 3552 KH Mo [03Man/2024 for Ra. 13 08,030,652 ZA0T2025
{Thirte=n Lakhs Eight Thousand Thirty] | Symbolich
arel Sty T Paiza oaly)

15|iLoen Code No  MODET341), (Branch -| AF lhe Parl & Parced of Propery -
Sabaranpur}, Rizvan M(Bomowar) S50 Mokila llalibaksha Dstrich Saharanpur 247 344

16{iLoan Code No HLSADDDSGC2C),| A8 tha Parl & Parcel of Propery - Flat C4, Second Floor, | 200Dec/ 2024 for Rs, 10,88 789,12 (Ten| 240772025
(\Branch - Haridwar), Sanjeev Rapal| Khasra Ko 531 Moua harpurkalan Handwar Uttarashand (Lakhs Eighty Eighl Thousand Saven| | Symiclic)
{Bomower), RAMWATI, |Co-Bomower) | 245411 Hundred and Eight Mine and Twelve
Paisa|

17 |iLoan Coda Mo. 2BE00002052), (Branch -| &9 the Part & Parcel of Propedy - Khasra MoZ2 M, Gram- [ 21/Man2022 for Bs. B,I36T0 (Eight| 24075028
Harddwar), Sanlesh Kurnr (Borowes) | Dadupur Govindpur, Pargana- Roorkee, Haridwar|Lakhs Thily Three Thousand B [ Simbolic)
Raavita Dew | Co-Borrower) Haridwar Uttaranchal ;- 249403 Hundred anid Sevenhy Only| ;

18 |iLoan Coda Mo 25200000334}, (Branch-| A1 tha Parl & Parcal of Property-Mpl No-S@04A79, | 200May/2023 Tor Rs. 879,085 (Eight] 240712026
Tanunaragar),  Shankl S0 Saped| Khasea No-B0 M Medr Makaraj Eﬂéh Colage Malviva |Lakns Seuenly Nirg Thousand and) [ Symbelich

Ahmad (Borewer),  Masim Wi Sased| Magar Saharanpur Sahararpur Uitae Pradesh - 247007 [ Sy Free Only)

Ahmad {Co-Bornwer) Sesed Ahmad

19 [iLoan Gode Mo QSTO000463), (Branch -] A1 fhe Pard & Parcel of Property - Bhasra No. 15xhata 282022 for Rg. 4 51,6659 (Four| 2407025
Oehradun}, Shenawaz (Borrower||Mo (003 Mauza- Sunderwala Pargena Parwa Doon|Lakhs Fifty One Thousand Six| sumbnlic)
Hasaena (Ca-Bormowear] Dehradun Dehradun MMtemanchal - 248001 Hundred and Sixty Ming Only) ; .

{Loan Coda No 20200000359, (Branch-| Al tha Part & Parncel of Property-Khasra Mo- 178908 Waks | 18/ Jun'2020 for Rs. 12,50,389 (Twelve| 2407025
20 Yamunamagar), Subeb S0 Furkan|Rofla Basoon Dar Abad Farman Basli Saharanpur|Lakhs: Fifty Thousand Three Hundred| [ Symdelic)
iEarrowed | Asmas Parveen (Go-| Sabaranpur Ssharanper Sakaranpur Wiae Pradesh - [and Eighly Mine ory)
ginrmoer] 24704

o [iLoan Cada Mo MOT20448), (Branch -| Al the Pari Percel of Propery - Khasra Mo 5B4/2, Dara [22]Jan/2024 for Rs. T80 80932 24072025
Sabaranpur], Tasin (Borrowery,  Falra|Kol-Tala Swad Barun Dar Abadi Tahir -Gardenm [[Seven Lakks Sialy Thousand Ning| [ Symioclich
{Co-Bomower| Saharanpur Litter Pradash 247001 Hurdred apd MNine and Thity Two
Paisaonly)

22 [iLaan Code Mo QSTOCODETEG), (Branch -| A (ke Parl & Panced of Property - Kna Mo 148 Mauza (290 0n/2021 Tor Re. D60 88T [Ming| 25778025
Uehradun), Way Kumar {Borower)|Chak Mansha Pargana Pachwa Doon Dehragun|Lakhs Shdy Thousand and Ekng @ symosic)
Sargj & [Co-Bomower) Dehradun Uttaranchal ;- 248001 Hundre< and Eighty Seven)

23 |iLoar Cada No 3700002755, (Branch - A8 the Part & Parcel of Propesty - Khala Ehatoni Na 166 | 280 un/2021 Jor Rs. 12,38.833 (Twelve| 240772025

dJehradun), Vikram SrivastavalBhasra Mo 394ka Min Mauza Danda Khudanewasa |lakhs Tharly Mina Thousand {|5"|.' [ Symibolic)
{Bonmwer) Ruchi  Sreastava (Co-| Pargana Perwadoon Debradun Debradun Uttaranchsal - | Hundresd and Thisty Exght]
Sarrower| 24800

24 [ILoan Coda No- 05700002750, (Branch -| &1 e Part & Parcel of Proparty - < Khasra Mo 4080 Min, [310ul2023 for Rs, 14,41.000] 24072025

Oehradun], Vimal Kishar Moryal Shusted Al Dara Mikana Swad Barun Dar Abacl Utam |[Fourteen Lakks Forly One Thowsand [ Bymibolich
tBorrower), Meera Eumarl (Cos|Whar Colony Saharanpor Sabaranpur Utler Pradesh - |Only)
Bormowar) 24700

23 ||Laan Coda Mo 14100002376 (Branch -| &3 the Part & Pamcel of Property-8fa, Gangolri Viar|23/Augr2021 for Rs. 28,07 56| 24072025
Kamal), Vinod \ [Barnoemr Willage, Bhulialwala, Disl Hardwar, Hardsvar Saharangur | Teenty Ekhi Lakhs Seven Thowsand| | Symbelic)
Utkar Pragash - 24 M661 Fiee: Fundred and Elghity Slx Only)

26 |lean Coda Mo HLEADMEAB43), (brarch| Al the Part & Parcal of Propary-Piol Mo 318 L Exin Mohan | 24/ Fabd025 for Rs. 12,058,347 (Twelve] 23072026
-Ghamabad), Rarjeel Singh (barower),| Garden Ves! Dalhi Utkam Nagar West Dehi 110059 Lahs Fhrae Thousand Thees Hurdred] | Symielicy
Minaiahi [co-barrower] and Forty Saven Ondy)

27 ||Loan Code Mo  HLSARIODOTE9) | AN iha Parl & Parcel of Property- H, ha.00, Werd Mao.6, | 24/Fab/2025 for Ra. 11,23, 736 [Eleven| 24072025
iBranch - Rohiak), SURENDER BINGH| Sampla 38, Rohtak-124501, Harvana Leshs Twenly Three Thousard Seven| [ Symbolic)
{Baroswer), Asha Bani {Lo-Borrawar| Hundfesd dad Thirty Six Cnly)

(Authortsed Officer] Piramal Finance Lid,

Place: Delhl- NER  Date ; 20.07.2025

John Oaky and Mohan Ltd
Regd office: Office No 4 FF, CSC, Pocket E Market,
Mayur Vihar Phase 2 Delhi 110091
CIN : L15549DL1962PLC003726
E mail: oakeymohan@gmail.com Websie: www.oakeymohan.in
Phone : 0120 -2657298

NOTICE OF THE 63 ANNUAL GENERAL MEETING,
E-VOTING INFORMATION AND BOOK CLOSURE

NOTICE is hereby given that the 63 Annual General Meeting (AGM) of the members of
John Oakey and Mohan Limited (the 'Company') will be held on Thursday, 28" August 2025
at 3:00 p.m. IST through Video Conferencing(VC) / Other Audio-Visual Means (OAVM) to
transact the businesses as set forth in the Notice calling 63 AGM, in due compliance of the
General Circular numbers 4/2020 dated April 8, 2020, 17/2020 dated April 13, 2020,
20/2020 dated May 5, 2020, 02/2021 dated January 13, 2021, 21/2021 dated December
14,2021, 2/2022 dated May 5, 2022, 10/2022 dated December 28, 2022, 9/2023 dated
September 25, 2023 and 09/2024 dated September 19, 2024 (collectively referred to as
‘MCA Circulars’) and the Securities and Exchange Board of India ("SEBI') circular nos.
SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated May 12, 2020,
SEBI/HO/CFD/CMD2/CIR/P/2021/11 dated January 15, 2021,
SEBI/HO/CFD/CMD2/CIRP/P/2022/62 dated May 13, 2022, SEBI/HO/CFD/PoD-
2/PICIR/2023/4 dated January 5, 2023, SEBI/HO/CFD/CFD-PoD-2/P/CIR/2023/167
dated October 7, 2023 and SEBI/HO/CFD/CFD-PoD-2/P/ CIR/2024/133 dated October 3,
2024. In compliance with the Circulars, electronic copies of the Notice of the AGM and
Annual Report 2024-25 have been sent to all the members whose email IDs are registered
with the Company/Depository Participant(s). These documents are also available on the
website of the Company at, https://www.oakeymohan.in/ investors.html and on the website
of stock exchange at https://www.msei.in/. The dispatch of Notice of the AGM through
emails has been completed on July 28, 2025.
As per Section 108 of the Act read with Rule 20 of the Companies (Management and
Administrative) Rules, 2014, as amended from time to time, Secretarial Standard-2 and
Regulations 44 of SEBI (Listing Obligations and Disclosure Requirements) Regulation,
2015 (‘SEBI Listing Regulations’) the Company is pleased to provide its Members with the
facility to cast their votes electronically on all resolutions set forth in the Notice calling 63"
Annual General Meeting.
Members holding shares either in physical form or dematerialized form, as on the cut-off
date (August 21, 2025), may cast their votes electronically on the business as set forth in
the Notice of the AGM through the electronic voting system of CDSL (‘'remote e-voting’).
The remote e-voting shall commence on Monday 25" August 2025 (9:00 AM) and ends on
Wednesday 27" August, 2025 (5:00 PM.) IST. The cut-off date for the purpose of e-voting is
Thursday, the 21% day of August 2025. The remote e-voting module shall be disabled by
CDSL beyond 5:00 p.m. IST on August 27, 2025.The facility for voting will also be made
available during the AGM, and those members present in the AGM through VC facility, who
have not cast their vote on the resolutions through remote e-voting and are otherwise not
barred from doing so, shall be eligible to vote through the e-voting system during the AGM.
The Members may kindly refer the Notice calling 63rdAGM for detailed information.
Members who have not registered their email addresses are requested to register their
email addresses with respective depository participant(s) and members holding shares in
physical mode are requested to update their email addresses with Company's RTA by
writing them at Investor@beetalfinancial.com to receive copies of the Annual Report 2024-
25 along with the Notice of the 63° AGM, instructions for remote e-voting and instructions
for participation in the AGM through VC. The members who require technical assistance to
access and participate in the meeting through VC may contact the helpline number givenin
the Notice calling 63 AGM.
NOTICE is also hereby given that pursuant to Section 91 of the Act read with Rules made
thereunder and Regulation 42 of SEBI (LODR) 2015, the Register of Members and Share
Transfer books will remain closed from Friday, 22" August 2025 to Thursday, the 28"
August 2025 (both days inclusive)

Regd. Off:-

OfficeNo4,FF,CSC Pocket E Market,
Mayur ViharPhase 2 Delhi 110091
Date: - 28-07-2025

BY Order of the Board of Directors
For John Oakey and Mohan Ltd
(Surendra Kumar Seth)

Managing Director

Place: -Delhi DIN-10631380

Place of EMD Deposition : Ext 116, 1st Floor, Shree Sudarshan, Ajmer Rd, near Gayatri Ashram, Gayatrl Nagar,
Subhash Magar, Bhilwara, Rajasthan 311001

Place of Auction: Ext 116, 15t Floor, Shree Sudarshan, Ajmer Rd, near Gayatri Ashram, Gayatri Nagar, Subhash
Magar, Bhilwara, Rajasthan 311001

Mode Of Payment :- &l payment shall be made by demand drafl in favour of India Shelter Finance Corporation
Limited.

LABGVLLONSO000D050 1104-2025 and |All Piece and Parcel of | Symbolic Possession | Rs. 945 000/-
821887 AP-10184476 Rs. 539740/- Aaraji No 7231 Plot No | 05.07.2025 (Rupees Mine
Mr. Mrs. Sayari Bai |Rupees Five Lakh | 107, Gram Malols, F'aiwarl Total Outstanding Lakh Fourty
Gurjar, Mr./Mrs. Nathu Thirty Nire Malola, Tehsil & Distt—pC 539740)- (Rupees Five Thousand
Lal Gurjar & Mr./ Mrs, Thousand Seven [Bhilwara Rajasthan) F“;& Lakh Thirty Nine nly)
Kamiesh Kumar Gurjar Hundred Forty | 311001. Total Area B0O0| Fhicaibdrd Saven Earnest
Cnly} DUE AS OM [Sq.Ft. Boundary: Easi-| Hurldrel'.l- Forly Only) a8 Money
10.04.2025 Other Aaraji, Wasl-| of 10047025 with Daposit (EMD)
Bid Increase Bhiskhand No. y B-100, | furlhler intarast & B4 SO0/
Amount North-Qther Aaraji, South-| 40 e Lintil payment | (Ninsty Four
10000/- Lammon Road of Full, Thousand Five
| Hundrad oniy)
— Date and Time of Inspection of the property EMD Deposition Last Date Date and Time of Auction
27-08-2025 Z2B-08-2025 29-DB-2025
{inspection Time 10:00 AM to 05:00 PM) {Auction Time 10:00 AM to 5:00 PN}

Place of EMD Deposition : Ground Floor, Main Road, near HP Petrol Pump, Begun, Rajasthan 312023
Place of Auction: Ground Floor, Main Road, near HP Petrol Pump, Begun, Rajasthan 312023

Mode Of Payment ;- All payment shall be made by demand draft in favour of India Shelter Finance Corporation
Limited.

LAMRCLLONSO000050 12-04-2024 And |All Piece and Parcel of | Physical Possession | Rs 6,65 000/-
J6162 & AP-100T1963 Rs. 460417.42/- |(Paita No. 26, Gram| 02.07.2025 {Rupeas Six
MrJ Mrs. Suman Diya & | (Rupees Four Lakh | Panchyat Tilanesh Tehsil [T Total Outstanding  |L@kh Sixty Five
Mr.i/Mrs. Ganga Ram Sixty Thousand |(Degana Dist, Nagaur, | (Rs. 460417 .42/- Thausand
Choudhary Slo. Sh. Four Hundrad Rajasthan Area 825.00 5q. iH”p'FH Fn”r‘ Leikh onlyh
Ghasiram Seventeen & Forty (Ft 1.e.81.686 Sq. Yards Sixty E'H;:usand 'F_.wr Earnest
Twa Paisa Only} | Boundary: Morth ;. Streat, | Hundied Saventeen & Money
DUE AS ON South . Gate & 'r"'."a'g.f & Farty Twa Paisa Dn-lj.'} Deposit (EMD)
10.04, 2024 Housa of The Nemichand | as of 10.04.2024 with | B6,500/-(Sixty
Bid Increase East : House of The| Kurthar intgirest & Five Thousand
Amaunt Punaram Sio Kishnaram, | charges until payment oy
0000 West : House of Tha| of Full
Purkharam S/o Narayan | '
Ram
Date and Time of Inspection of the property EMD Deposition Last Date Date and Time of Auction

27-08-2025 29-08-2025
(inspection Time 10:00 AM te 05:00 PM) [Auction Time 10:00 AM to 5:00 PM)

28-08-2025

Place of EMD Deposition : Ground Floor, Shree Ram Tower, Baba Ram Dev Temple, opposite Jodhpur Road,
Merta, Rajasthan 341510

Place of Auction: Ground Floor, Shree Ram Tower, Baba Ram Dev Temple, opposite Jodhpur Road, Merta,
Rajasthan 341510

Mode Of Payment :- All payment shall be made by demand draft in favour of India Shelter Finance Corporation
Limited.

HL31CHLONS00000506 | 12-02-2025 And |All Fiece and Parcel UF‘: Symbolic Possession | Rs, 7.80,000/-
G65E6 [ AP-10156229 Rs. B£1277/- Residantial Proparty Patla | 04.07.2025 (Rupees Savan|
Mrt Mrs. Sumitra Jat (Rupeas Eilght Lakh | Mo B, Sankalp No 2, G.P Total Outstanding Lakh Eighty
Wio Devi Lal & Mr./ Forty Qne Thousand|[ Chankhed, PS. and Teh Rs. B41277/- [Rupess Thousand
Mrs. Devi Lal 8lo T Hundred Mandal, Disit. Bhilwara | Ei ‘hr Lakh Fort %np Dnlyh
Leharu Lal Jat Seventy Seven |Rajasthan 311403, Thimuﬂ Two I:II.|IJ='|dr-;1L§ Earnest
Only) DUE AS ON Boundary: East - Sohan | it Sl i Miiiey
11.02.2025 Lal Jaat, West - Mithu Jaat, af 1?_n2.2|:|25 wili'lh " |Deposit (EMD)
Bidincrease | (o1 W RASE.SOUNT| - further interest 8 78,000/-
Amount alusingh. charges until payment |{Saventy Eight
= i ym
10000/- of Full. Thousand
anily)
Date and Time of Inspection of the property EMD Deposition Last Date Date and Time of Auction
27-08-2025 28-08-2025 29-08-2025

(inspection Time 10:00 AM to 05:00 PM) {Auction Time 10:00 AM to 5:00 PM})

Place of EMD Deposition : Ext 116, 15t Floor, Shree Sudarshan, Ajmer Bd, near Gayatri Ashram, Gayatrl Magar,
Subhash Magar, Bhilwara, Rajasthan 311001

Place of Auction: Ext 116, 15t Floor, Shree Sudarshan, Ajmer Rd, near Gayatri Ashram, Gayatri Nagar, Subhash
Magar, Bhilwara, Rajasthan 311001

Mode OFf Payment ;- All paymeant shall be made by demand drall in favour of India Shelter Finance Corporation
Limited.

For detailed terms and condition of the sale, please refer o the Secured Creditor's website wwow.indlashelter.in
or contact Authorized Officer— Mr, Deepak Suthar (9848990190,

HL3DCHLONS00000508 11-10-2024 All Piece and Parcel of Plat | Physical Possession | Rs.4,90.000/-
3905 / AP-10209936 Rs. 969577/- No-37, Khasra MNo-| 09-01-2025 {Four Lakh
Mr.t Mrs. Vandana & (Rupees Nine Lakh |1438/4 83, Karni| Jotal Outstanding as Minety
Mr.t Mrs, Jagdish Sixty Mine Magar,Vp/Gp- Dodivana, On Date Thousarnd
Thousand Five | Tehsll- Riya Bari, Dist -7 Rs. 8 87,052/- (Mine Only)
Hundred Seventy | Nagaur, State - Rajasthan, | jakh Eighty Seven Earnest

Seven Only) DUE [Adm-138.88 5g. Yrds. |

thotsand Fifty Two Money

AS ON 03.10.2024 |Boundary:- East - 24 FL| Rypees only) a5 On  (Deposit (EMD)
Bid Increase | road. West - Piot No. 32, | pare: 28.02-2025 Rs. 49,000/-
Amount North - Piot No. 36, South - | {Forty Nine
0000/ Road 24 Ft Wide, T
Only)
Date and Time of inspection of the proparty EMD Deposition Last Date Date and Time of Auction
16-08-2025 16-08-2025 18-08-2025

(ingpection Time 10:00 AM i 05:00 PM)

Place of EMD Deposition Marwar House, 2Znd floor, near suchna Kendra circle Jaipur Road Ajmer, Ajmer,
Rajasthan 305001

Flace of Auction: Marwar House, 2nd floor, near suchna Kendra circle Jaipur Road Ajmer, Ajmer, Rajasthan
305001

Mode Of Payment :- All payment shall ba made by demand dral/RTGE/MNEFT In favour of India Shelter Finance
Corporation Limited,

For detailed terms and condifion of the sale, please refer to the Secured Creditor's website www.indiashelier.in

of contact Authorized Officer—Mr. Deepak Suthar {(+91 9649930190)

epaper.ﬁnanciaiexpres&.-cnn‘. &

New Delhi o9 ¢
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Travel House

SN ¢dd 8sy fafics
J3mSU: L63040DL1981PLCO11941
USlipd dIeR: ¢ad 8189, < — 2, 9FQIe o5,
I WM, aRVT — 1,98 faeell — 110 017
2efIBIA: 011—2601 7808
$—9dl: Investor_ TH@ith.co.in daT3e: www.internationaltravelhouse.in

U D W DI G [HAT ST & b FTATR, 19 K, 2025 BT FaE 11:00
IOl (JMSTHRT) GeITs 5 DU DI 4441 ATND AT d8H (TSIGH') BT AT AR 31
AT, 2025 BT T o< a8 & forw Ruid @ik @rdi &1 I9o1 e Smaeadhdral
@ 3T 28 JATS, 2024 BT RTETTATE |
31 HTE, 2025 BT AT NI 99 @ oIy HUN DI TOIGH B a1 AR R iR
Td BUAT BT JadTSC www.internationaltravelhouse.in TR SUciEr € | TSIIUH &Y
g eed RrenREs f3uifed fafics (Tivadive) @ g—arfeT Jaamge
www.evoting.nsdl.com 3iR §ivwg forfice (§ivwg) & 99drse www.bseindia.com
R Al YA 7, S8l BU & IR GG © |
PRI ATaABAIs] & 3T, 4441 a1 I 98 H faaRme wRamal iR Rare
S—aIfSH (31T a1f¥ep oI 98 A Ugel Aaar &1 Giaen) AR arfie 39 966 B
SRM $-aST & A | =R fhar s, s forg du=h 1 vagsive ot
Jart ot 2 | -aife & forg fawga e a1fffes a9 Joa o gamr @ rer Herd
2| DI d I V9 T I D Gl © IoReR # 7 fSuifored gRT 9910
Y ATTRIT AT & TRER § de—3iiw fafer srerfd #edR, 12 3nr, 2025
BT T 2, 7 B RAre s—aife a1 aiffe o9 96 & SR s—dIfedT gRT 31T dIc
ST & EHER BT | ST AT dhe—eits [AfY &7 Fowg 98 €, S daaR a1f¥s
3N 9% B G BT Dael GaAAHS Il & Ty AT A1 |
fele §—aifeT wfvER, 16 3T 2025 $I a8 9:00 Iol (ARAI AFSD
W) € Y BIH GINAR, 18 IR, 2025 HI M 5:00 FoI (ARSI IS
W) AP Fc N | SWIh [ 3R T931 & 918 Rere §—aifeT & rgAfa 91 8rf
IR SURRH (A FHT BF IR TATHSIUS gRT RATE $—aIfe ol i o foar
SITgETT | ReAre 3—aifeT & Aregd | i STl dTel 9e aIfid oH 486 H W o
AP B, Tl S8 SIIRT alc STl BT STfHR 81 B8IT |
ST fh TOIYH BT FIAT WOl & 918l he—a3iTWh i T A1 S ugel HU
@ e 99 O §, 9 yAvHSIvA Bl evoting@nsdl.com W AT HUAT Bl
Investor_TH@ith.co.in TR forga Jork SN SR UrAaS AT A ¢ |
IuYh T 1 A1t & Gdg | T o oo / R1prad & J1el 4, T8 AU B
THd B
®) G Uoerd] BT, IR Jaed, TIUASIUH, ¢S dets, U T, =l /e, dwen
fAed HUISS, FARBR U, a5 400 013 THIHIA R 022—4886 7000 AT S—HSA
amgsi- evoting@nsdl.com w;
(@) s S N® @, HU- Afed, SATBE Fa- 011—2601 7808 AT SHA IS S
Investor_TH@ith-co.in T} |

f/\ﬁ

STAYNA ¢ dd 889 fafics
P ® ATder

fa=Ti®: 28 T, 2025 ®Y afua

sfdacy TTe Beaw S fafdies
(g & sfocy wsdw fofdies & oo & R_Ike)
frorfera srafeg : o. 769, Tex o, aqd 98, Bo- |,
3T WIS, Aoois - 600002
3f¥argor g (3796 WO ¥)
wfafer e gadar fraamadt 2002 #r farerar 8(1),
SROT | EFGET WTaT &. - 200002225822 74T 172BB03232730001
Saf, FacH TATe weew S fBits & mRied JfeR), S Fu fdfaH, 1956 & TEd
fofa e dfhT o ® &R ST ftee s, 1040 & dEd BT g™ R g,
e dSiipd Hraferd agel Ta, Boi—I1, TR I, 769, 3T Alls, T=Ts, AMAATTg—600002
# Rera 2, sfFucy e wsde S ffits @ e srfedl § 9 U, Wic |87 /9 /1,
I HIeX Whdl, AN S, YR, IOAF—342001 3R T &7 St gfdacd wfd
Bs do foifiies, divrear efar, didi—8, 9 s, YU Tdl, U¥aH Uedl TR, A f&ecii—110008
# Rerd B, 7 focfia sniRaat &1 wfergfravor ok gafmior qen sfergfay fRa wads afdf s, 2002
% TEd IR UM 1 rae, 2002 ® 9T 13(12) & 799 3 & 91T Ufdd @ TEd wad wRear
BT TN B gY, U (i) M, 2002 @ Sfaefa 1% 15,705 /2025 BT Ta AT AIfesd
SN fpan, R smde®d / SURGAl / A8—3ded / He—SURGd! / TReX / §dhdal (1) 499
MU SfET HUHI, $HD WY SN MU AT IR (SYRGD) b AEIH W, (2) ShAd 3o
T T S A BT (ddmadt Ud TR, (3) 41 fAe HAR gF A 9 TR (TRCR)
Br Afe ¥ SfeaiRad Ifdn, S 06.05.2025 TF T 7, . 92,92,820 /— (U G IS TR
I8 W N T W) BT 9 Aifed B Wi @ Y F 60 R @ R IHIT B AR
3t T, eTHS TS, Yoo, AN 3N |fed g &r near fFam M|
INMITH / SURS! / TE—NIGH / Ae—SUREGAT / TRER / Fgdeha], IR oW § A% /7 &
HROT, AIGD / SURB! / TE—3NACDH / AE—SURDBAT / TRex| / dehabaiall & A2y wy # 3R
M ST B GRad B arar 2 fF % & seiwweredt miied affer) ¥ $w ol @
M 8 & wr ufdd S AIRIfFRM &) URT 13(4) & I8 S= Uad WRhAl BT WA A gY,
23 SIS 2025 BT A1 affiq Fufy &1 Aidfod deom o forar ¥
NMIEH / SRS / TE—NIGH / AE—SURGAT / TRER / dydwebaiall w1 e, gierqd gkl
/a1 B FOT I B B folQ I WHT & HeY H, I AT B gRT 13 B U4y
(8) ® WraH @I AR AP fHAT ST B |
ISP / SURBC! / TE—3Ndeh / AE—SURBdT / TREx! / dbdareli o fa9y w9 #§ iR amq
ST BT TAEART HURT ¥ G oF—<F 7 SR B gdEe & ol § SR HuRy 9 dfta
Al M oM—<d W sface wid w9 % TS §RT 06052025 & AR I
%. 92,92,820 /— (SO OIG §O4 EOIR M8 A 99 T A1) A7 R R 07.05.2025 &
IR R AT BT 9R G841 {HAT ST |

equitas

uftrr aRwafy /o o Raer
sftadt s 3t uwht st T geer AR S wfda ardk smarfler Fufr
IS | 21, TN FIA, FAMA RIS, ARTR, IAoRAT—341508 # Rerd mariia Hufy & v
T8 9T AT T, &FBel 1194.68 T HE, Ih AURT & IR P 59 YBR & — SR : A
ART T b, IRV A AR BT AGH, I : T, UREH - A AR BT HGH |
urfergpa aiftramer
ey wTs wsdy 3 fafdies

fRaite - 23.07.2025
TITa - CoiedTol

Indion Institufe of Engineering Science and Techmodogy. Shibpour
s¥fta wfdrnFedt Rsoa va dEBvE Azera. g
FTad e mwtew fhaE g ey e ey

[ Am I mEtlatim af Soohie Ml sy ramsdF il N Camn f ool | e )

@é‘cﬁ/@w FTH, JteIfiter e R034-3§ #H TAY
R-Tle @-yrEia (SEge & famr)

faAue W& AR 3 /A TS/ /2R faqiem: 3¢.09.303Yy

TH.2o. /TH.H. WU 034-3§ # -7z W-yrifsa (Segf Med) vaw &

fou aifqorE mem A aaeT faa fFa ST € 1 Wadt WMes, Maed St

e o eifam fafyr, e Afeea @R 3= faarolt & fou 9 wwwdiests.ac.in

R Y |

AT IS STHT hiA bl 3ifew fafer Qo 3R 03y, Wl Q:uR o aF © )
Foaraa

Widrerar ardee fofiics

Toligd HHTAY : AT TARK, wife e 14, el W, ST R ey,
ST, T8 faeen—110025
HAremEe : L51909DL1985PLC021077, 9T : +91 11 61119661 /371
$9cT 3MSST : premiummerchants123@gmail,com, J§9T8€ : www.pmltd.in
w3 Sod B I

TAgERT d far S & & il 1 4041 a1fifes i 98 (TSIvd) gUaR, 20 7R, 2025 $I Q08
200 IO BU B UOlIPpd BRI, JHRT IERR, Wi d@r 14, T Afd, st fRgae dex,
ST, T8 feeli—110025 # a1f¥fe o Sod @ o H SfeaRad @@wmdl & Fae 7g mAford @
ST |

qiftfes Rare, it wi ik SuRerfy udf afka aiffe o Joa & gaT S TRURST B golagih
w0 H A & TE 7 RS 9T T FUN B IRRER 3R IR TRHR Yoie / fuifored afomnfirat & o
Ui ©, 94 O b Ga™l 7 gHD] B B B oy /Ry 7 fBAr 81 o7y Wl Il Bl AgH
e AIfde afodt a9 & TE | SO T YHAR, 25 JAE, 2025 B SHA R I gAY ARH
| dmer B R AR fore €

RO HUAT & < 5 arfife Rure, aiffe om Jo& @ I, e o ardl & |- S-aifeT
https:/pmltd.in/gallery/ar24-25.pdf & SUael & R FHUN & Uohpd dred § W wra fHy 7
eI

HU (I Td TRINE) Heed M, 2015 T W) (GAGET SR Ud THCIaRoT awaddn) fafem,
2015 & fafad 44 & |1y Ufdq U ARTZH, 2013 B GRT 108 S AL 3R AT H, BT 30T
el B SGRiE AT W WAEM B P G IS PR gY T © IR TRHd RaaiRds
feuifored fafics (Tue<ive) gRT vee @ 7 Ree S-aifeT giaur & aram § $RER fBar o7 adar
2| Ree s—aifdT 91 sm@fd AR, 17 R, 2025 BT FI§ 9:00 Tol W ’RA B[P HIAAR, 19 T,
2025 BT AW 500 I FANT BFM | 39 915 RAle $—afeT 9g wx < ool &k S 9 fodt o
AT 1 SrgAfy TEF & S | A A AT g B BT B SPAR R e vd Rl @
3 Harferd Bt & fory ot gRER fHeiR Surd), WRiger, FURI US THIRTICH, HU AmHeesl B St
frges fpar 71

HEHl & ATG SIAHR 13 3T, 2025 S He—ih AT B HUN & goHar syt =R goit +
ST TR & rgurd # B | I de—aiw fIfd 31 e @ aniifies wu # R @A 9T wew
Rere $—aIfET @1 g &1 o Io™ & T 2| His A @fh, S aiiie o 98 o gET Wl
S @ 98BI B YA TS BT 2 SR FHe—3ifw Ay srrfa 13 oW, 2025 T@ U IR @l
2, 9% evoting@nsdl.co.in TR TH IR ATAHY AN AEST 3R UTHAS W PR FhlT 2 |
s M d6& (TONgA) #, AAUF & ARIH 9 AdS @ GRawr Sude aRTs WgHl iR dad 9
wew, Rl “de—sife fafd srufa 13 o, 2025 T@ R¥le §—aIfET §RT U= dlc &t STl 8,
T & e M do6 A AAUF B ARIH 9 AAGT R B U JRBR FHT FANT IRT B ETHAR
B | 59 el A 9@ ofF 98 W Ugdl Soldgii-ie WIEIH W 79T dlc STl ©, 9 319 a1fis
M 5% A IURUT B FHd B, fh I IART dre STe BT SIABR TS BT |

i a9 d5 (Tolgd) @ Jaer, e o aral @ |-y s—aifew @ ufear o wfve 2,
YA B JqIsT www.pmltd.in TR TAT TITHSIUA & J9AEE https://www.evoting.nsdl.com
R IUAE ? |

fFel +ff oo @ oI, WERATOT https://www.evoting.nsdl.com & SSTATS AFANT ¥ ITAT IR B
S dTel T9F (THUFY) 3R S—aIfTT STARTaHdt gRAO®T <@ Fad © FaT Sld—Wl Fa- : 1800—222—990
TR TATASIVA ¥ Ud HX A& & 31MdT investor@masserv.com W Udh s ford |

TageRT a8 W gfad e onar & % o (UEes vd wemed) W, 2014 @ e 10 & /@t
(TEagar IR T gHaxeT amawaadn) R e, 2015 & g 42 & @y ufea sut sifarfras,
2013 @ gRT 91 & AT IJAR, BU & F& BT IVREX AR TR FHORY TG/ 1P A
956 § IWRYRSBT BT RIS o1 & IewT A TR 14 K, 2025 F FHAR 20 A, 2025 (TH1 a4
wftaferd) d@ dg @

T Wi ey fafics

Bl /—

R : A3 e wAfey W
f=t® : 28—07—2025 BT ARG

T P <HICsd seie fafics
Tollgpd BRITe™: e WARR, e G 14, TR wifora, sreten feRgae dex, wreia,
= faeei—110025
Wemgea: L17299DL1983PLC163230, T3IT:  +91 11 61119429
et aSS:  n.ktextiles123@gmail. com, 9s¥ge:  www.nktil.com

M 9% B S I

TaEdRT o fbar S 8 6 due @1 42df a1 o d8% guaR, 20 TR, 2025 Pl QIUe}
3.00 IS FHUA B YoNpd S, IHTH WARR, Wi W& 14, A o, Sl e @,
STe, T8 fieeli—110025 # aTf¥es o dod @ g # Sfeafad Frt & e g s
ARSI

RATHS fdavo, diedl B iR IuRefd u=li |fed a1ffe amq d8@ &1 ga-T S9 TRREURST Bl
Foagie W H A9 &1 T8 2 e $9 U0 BUl & IRRER SR IR g goie / fRuifies
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39T SR o Irgwa AT | Al YT R o forg
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BE R SuRefy wEl amfe @1 See@ 8, BTl B d9dse
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R IR HUrd), MRISER, FUE U THIRNITSH, U Abesial Bl Whicasor g fFar g1

TERIT & AT AWBR 13 T, 2025 B He—aiTH AT B SN B FHar sfaact TR gon
H S BRI & orgurd H B | St de—3i1h A I Wifcre A1 sl WU H TRIR @ dTel
Fow Rele $—aifeT &) gfaem &1 o SeM & urd €1 B W @afh, S Uoligd o & o
F IE HIN B YA AT Bl B AR Be—3ih A rerfd 13 7R, 2025 IF Y& IR Il
2, evoting@nsdl.co.in TR IR FTHR AT MEST R TS U oY AHell 2 |

qIfies M dob H, AAUH P ARIH I FAQH DI GAET SUTRT PRIE SAG 3R DA I A,
e “we—sife fafdr srerfd 13 oW, 2025 @@ RAle AT gRT U= dIc =18 el &, 9
& i A o6 H WAUA & AEIH | HAGH R B U ABR BT WA BRA B EHAR
B | o dewl q aiffes oM 99% W UBe goldgiiie HEFH W AUl die STel ®, 9 319 W
qIf¥® A dod H SR & Wad €, P I SIGRT Al STa &7 ATBR 21 81T |
qIfies A d8F B o, RIAH 9 9l & AT $—aIfeT o ufhar | nfie 8 s
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www.nktil.com 3R TATHEINS @1 JgAEE https://www.evoting.nsdl.com TR IueTe 2 |
ey ft 7 & A W, WS hittps://www.evoting.nsdl.com & TTSTATS STHIT H TS FFAR
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aR: 1800—222—990 WX WIS HR Had & AT investor@masserv.com R Hdl fog Fad & |
UAAgRT I8 W1 YT fbar Sr & & S 1w, 2013 &1 9RT 91 & A1 Ufdd Bl (e
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John Oaky and Mohan Ltd
Regd office: Office No 4 FF, CSC, Pocket E Market,
Mayur Vihar Phase 2 Delhi 110091
CIN : L15549DL1962PLC003726
E mail: oakeymohan@gmail.com Websie: www.oakeymohan.in
Phone : 0120 -2657298

NOTICE OF THE 63 ANNUAL GENERAL MEETING,
E-VOTING INFORMATION AND BOOK CLOSURE

NOTICE is hereby given that the 63° Annual General Meeting (AGM) of the members of
John Oakey and Mohan Limited (the 'Company') will be held on Thursday, 28" August 2025
at 3:00 p.m. IST through Video Conferencing(VC) / Other Audio-Visual Means (OAVM) to
transact the businesses as set forth in the Notice calling 63 AGM, in due compliance of the
General Circular numbers 4/2020 dated April 8, 2020, 17/2020 dated April 13, 2020,
20/2020 dated May 5, 2020, 02/2021 dated January 13, 2021, 21/2021 dated December
14,2021, 2/2022 dated May 5, 2022, 10/2022 dated December 28, 2022, 9/2023 dated
September 25, 2023 and 09/2024 dated September 19, 2024 (collectively referred to as
‘MCA Circulars’) and the Securities and Exchange Board of India (‘SEBI’) circular nos.
SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated May 12, 2020,
SEBI/HO/CFD/CMD2/CIR/P/2021/11 dated January 15, 2021,
SEBI/HO/CFD/CMD2/CIRP/P/2022/62 dated May 13, 2022, SEBI/HO/CFD/PoD-
2/PICIR/2023/4 dated January 5, 2023, SEBI/HO/CFD/CFD-PoD-2/P/CIR/2023/167
dated October 7, 2023 and SEBI/HO/CFD/CFD-PoD-2/P/ CIR/2024/133 dated October 3,
2024. In compliance with the Circulars, electronic copies of the Notice of the AGM and
Annual Report 2024-25 have been sent to all the members whose email IDs are registered
with the Company/Depository Participant(s). These documents are also available on the
website of the Company at, https://www.oakeymohan.in/ investors.html and on the website
of stock exchange at https://www.msei.in/. The dispatch of Notice of the AGM through
emails has been completed on July 28, 2025.
As per Section 108 of the Act read with Rule 20 of the Companies (Management and
Administrative) Rules, 2014, as amended from time to time, Secretarial Standard-2 and
Regulations 44 of SEBI (Listing Obligations and Disclosure Requirements) Regulation,
2015 (‘SEBI Listing Regulations’) the Company is pleased to provide its Members with the
facility to cast their votes electronically on all resolutions set forth in the Notice calling 63°
Annual General Meeting.
Members holding shares either in physical form or dematerialized form, as on the cut-off
date (August 21, 2025), may cast their votes electronically on the business as set forth in
the Notice of the AGM through the electronic voting system of CDSL (‘'remote e-voting').
The remote e-voting shall commence on Monday 25" August 2025 (9:00 AM) and ends on
Wednesday 27" August, 2025 (5:00 PM.) IST. The cut-off date for the purpose of e-voting is
Thursday, the 21" day of August 2025. The remote e-voting module shall be disabled by
CDSL beyond 5:00 p.m. IST on August 27, 2025.The facility for voting will also be made
available during the AGM, and those members present in the AGM through VC facility, who
have not cast their vote on the resolutions through remote e-voting and are otherwise not
barred from doing so, shall be eligible to vote through the e-voting system during the AGM.
The Members may kindly refer the Notice calling 63rdAGM for detailed information.
Members who have not registered their email addresses are requested to register their
email addresses with respective depository participant(s) and members holding shares in
physical mode are requested to update their email addresses with Company's RTA by
writing them at Investor@beetalfinancial.com to receive copies of the Annual Report 2024-
25 along with the Notice of the 63 AGM, instructions for remote e-voting and instructions
for participation in the AGM through VC. The members who require technical assistance to
access and participate in the meeting through VVC may contact the helpline number given in
the Notice calling 63" AGM.
NOTICE is also hereby given that pursuant to Section 91 of the Act read with Rules made
thereunder and Regulation 42 of SEBI (LODR) 2015, the Register of Members and Share
Transfer books will remain closed from Friday, 22" August 2025 to Thursday, the 28"
August 2025 (both days inclusive)

Regd. Off:-
OfficeNo4 ,FF, CSC Pocket E Market,

BY Order of the Board of Directors
For John Oakey and Mohan Ltd

MayurViharPhase 2 Delhi110091 (Surendra Kumar Seth)
Date: - 28-07-2025 Managing Director
Place: -Delhi DIN-10631380

9 & THCRd 3o faffics & forg
fa=riep: 28.07.2025 ST R
U IR sﬁiﬁl\_ﬂ fafics
CIN: L29246PB1989PLC009531
HRUNCT BT -8 /20, 928 7571, dToiud R, s faoeil - 110024

Uoligd BRI © §- 217, srs¥iad URan, tw 841, AisTell, Uwid - 160071
Ph.:011-46081516, E-mail: srindustries9531@gmail.com, Website : www.srfootwears.co.in
(Rehabilitate from Corporate Insolvency Resolution Process)
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T ufshar (RTRMEeR) @ 31 off iR FHIU™ Aol A T BRI+
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3@717 - BOHRA INDUSTRIES LIMITED

CIN: L24117RJ1996PLC012912
Registered Office: 301, Anand Plaza, University Road,
Udaipur, Rajasthan 313001
Email id: bil@bohraindustries.com,
Phone: +91-294-2429513; Fax: +91-294-2429515
Website: http://www.bohraindustries.com

Recommendations of the Committee of Independent Directors (the ““‘IDC’’) of Bohra Industries
Limited(the ‘‘TargetCompany’’) under Regulation 26(7) of the Securities and Exchange Board of India
(Substantial Acquisition of Shares and Takeovers) Regulations, 2011, as amended (the ‘‘SEBI (SAST)
Regulations, 2011°’) in relation to the open offer to the public shareholders of the Target Company
made by Mark AB Capital Investment India Private Limited (‘‘Acquirer’’).

1. Date July 25, 2025 |
2. | Name of the Target Company' Bohra Industries Limited [

3. |Details of the Offer pertaining | The Open Offer is being made by Mark AB Capital Investment

to Target Company India Private Limited (""Acquirer") to acquire up to 70,19,667
(Seventy Lakh Nineteen Thousand Six Hundred and Sixty Seven)
fully paid Equity Shares of face value of 10/- each ("Offer
Shares") representing 30.26% (Thirty Point Two Six percent) of
the Emerging Voting Share Capital of the Target Company on a
fully diluted basis, as of the tenth working day from the closure of
the tendering period of the open offer, for cash at a price of ?32/-
(Rupees Thirty Two Only) per equity share (" Offer Price") to the
Public Shareholders of Bohra Industries Limited ("Target
Company") pursuant to and in Compliance with the
Requirements of The Securities And Exchange Board of India
(Substantial Acquisition of as amended ("SEBI (SAST)
Regulations, 2011") ("Offer" Or "Open Offer").
"The Board of Directors of the Target Company at their meeting held
on March 07, 2025, has authorized a preferential allotment of
68,75.000 (Sixty Eight Lakh Seventy Five Thousand) Equity Shares
and 58,26,565 (Fifty Eight Lakh Twenty Six Thousand Five Hundred
and Sixty Five) Convertible Warrants convertible into Equity Shares.

Accordingly, the Offer to public shareholders was given of 26.00% of
Emerging Voting Share Capital of the Target Company. However,
Target Company on June 17, 2025, allotted 68,75,000 Equity Shares
to the Acquirer and 20,25,002 Convertible Warrants to public
shareholders. Accordingly, the Emerging Voting Share Capital has
been revised to 23,19,71,540 consisting of 2,31.97,154 Equity Shares
on fully diluted basis (assuming full conversion of convertible
warrants) and therefore the Offer of 70,19,667 given to public
shareholders stands of 30.26% of Emerging Voting Share Capital.

4. |Name of the Acquirers and PAC with
the Acquirers
B 5. |Name of the Manager to the Offer

Mark AB Capital Investment India Private Limited (‘‘Acquirer’”) There
are no PAC(s) with the Acquirer for the purpose of Open Offer. |

Saffron Capital Advisors Private Limited

605, Sixth Floor, Centre Point, J. B. Nagar, Andheri (East), Mumbai-400
059; Tel. No.: +912249730394, Email Id:
openoffers@saffronadvisor.com, Website: www.saffronadvisor.com
Investor Grievance Id: investorgrievance@saftronadvisor.com

SEBI Registration Number: INM000011211

Contact Person: Saurabh Gaikwad/Yashi Srivastava

Mr. Shankar Balachandran (DIN:10850023)-Chairperson

Mr. Mahesh Kumar Hada (DIN: 10778619)-Member

Mrs. Mascarenhas Anita (DIN:01189484)-Member

6. |Members of the Committee of i
Independent Directors (‘‘IDC ii.
Members’* or <“Members of the IDC””) | iii.
7. |IDC Member's relationship with the
Target Company (Director, Equity
shares owned, any other
contract/relationship), if any

1. All IDC Members are Independent and Non-Executive directors on
the Board of the Target Company. ii. Other than their positions as
Directors of the Target Company, there are no other contracts or
relationships with the Target Company.

v

Trading in the Equity shares/other|None of the members of the IDC has traded in Equity Shares/ other

securities of the Target Company by| securities of the Target Company during the: i. 12 (twelve) months period

IDC Members prior to the date of the Public Announcement ("PA") dated March 07,
2025 and ii. period from the date of the PA till the date of this
recommendation.

9. [IDC Member's relationship with
the acquirers (Director, Equity
shares owned, any other
contract/relationship), if any.

None of the IDC Members have any contract or any relationship |
with the Acquirer.

10. |Trading in the Equity shares/other| No trading in the Equity shares/other securities of the Acquirer has

securities of the Acquirersby IDC| been done by the IDC members.

Members

{ 11. |Recommendation on the Open offer, as| Based on the review,

to whether the offer, is or is not, fair|a) The IDC Members are of the view that the Offer Price of 32.00/-

and reasonable (Rupees Thirty Two Only)per equity share is in line with the
parameters prescribed by the SEBI (SAST) Regulations, 2011;

b) IDC Members believe that the Offer is in line with the SEBI
(SAST) Regulations, 2011 and the same is fair and reasonable;
and It is advised to the shareholders to independently evaluate the
open offer vis-a-vis current share price and take an informed
decision before participating in the Offer.

1. The IDC Members have reviewed:

a) Public Announcement ("PA") dated March 07, 2025;

b) Detailed Public Statement ("DPS") dated March 15, 2025, and was

published on March 17, 2025;

¢) Draft Letter of Offer (‘‘DLOF’’) dated March 24, 2025;

d) Letter of Offer (‘“‘LOF’”) dated July 23, 2025,

2. The IDC members also noted that:

a) The Equity Shares of the Target Company are frequently traded in

terms of Regulations 2(1)(j) of the SEBI (SAST) Regulations, 2011.

b) The Offer Price is in accordance with Regulation8(1) and 8(2) of the

SEBI (SAST) Regulations, 2011.

¢) The Offer Price is at par with the (i) negotiated price per share of the

Target Company for acquisition (i.e. Price paid in preferential Issue by

Acquirers) and higher than (ii) the volume-weighted average market price

of shares for a period of sixty trading days immediately preceding the date

of the PA as traded on the NSE, being only stock exchange where theequity
shares of the Target Company are listed, i.e. 32.00/- per Equity Share.

Based on the above, the IDC Members are of the view that the Offer Price

of Rs.32.00/- per equity share is in line with the parameters prescribed by

SEBI (SAST) Regulations, 2011.

These recommendationswere unanimously approved by
the Members of the IDC.
None

12. |Summary of reasons for
recommendation

13. | Disclosure of voting pattern

14. | Details of Independent
Advisors, if any

| 15. | Any other matter to be highlighted| None I

Terms not defined herein carry the meaning ascribed to them in the Letter of Offer dated July 23, 2025.
To the best of our knowledge and belief, after making proper enquiry, the information contained in or
accompanying this statement is, in all material respect, true and correct and not misleading, whether by
omission of any information or otherwise, and includes all the information required to be disclosed by
the Target Company under the SEBI (SAST) Regulations, 2011.

For and on behalf of the Committee of Independent Directors of
Bohra Industries Limited
Sd/- Chairperson of IDC

Place: Udaipur
Date: July 25, 2025




